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ORDER

With the approval of Hon’ble President 52 matters as per Annexure
‘A’ are hereby transferred from Principal Bench to Court No. IV at New Delhi
with immediate effect.

The aforementioned matters shall be listed, accordingly.

(Shiv Ram rwa)
egistrar
Copy to:-
1. P.S.to Hon’ble President, National Company Law Tribunal
Hon’ble Members, National Company Law Tribunal, New Delhi.
Secretary, National Company Law Tribunal, New Delhi.
Bench Officers of National Company Law Tribunal, New Delhi
NCLT web site/ Notice Board.
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NATIONAL COMPANY LAW TRIBUNAL

/’nhwuf‘c \A

Principal Bench
S.No CP/CA No. Section Name of Parties Status
1 (IB)-463(PB)/2017 | U/s.9of (IBC) [M/s. Portrait Advertising And 16.04.2018
Marketing Pvt. Ltd Vs. M/s. Arise
India Ltd.
2 |Appeal No. 239/2017 252 Seahawk Container Line Pvt Ltd 16.04.2018
Vs. ROC
3 Appeal No. 252 Asra Infotech Pvt. Ltd Vs. Roc 16.04.2018
19/252/PB/2018
4 Appeal No. 248(5)& 252(3) |G & G Petrochem Pvt.Ltd Vs. ROC 16.04.2018
30/252/PB/2018
D 148(ND)/2017 252(1) Mr. Promod Khanna Vs. Registrar 16.04.2018
(Appeal No. 16/2017) of Companies
6 Appeal No. 252 Metro Insurance Brokers Pvt. Ltd 16.04.2018
210/252/PB/2018 Vs. Roc
7 Appeal No. 252(3) Kala Realtech Pvt. Ltd Vs. Roc 16.04.2018
211/252/PB/2018
8 182(ND)/2017 252(3) M/s. Pivot Merchandise & Vs. 16.04.2018
(Appeal No. 29/2017) Apparel Pvt. Ltd Vs. ROC
9 Appeal No. 252(3) Stag Logistics Pvt. Ltd Vs. Roc 16.04.2018
119/252/PB/2018
10 (IB)-120(PB)/2018 | U/s.9 of (IBC) |Gupta Power Infrastructure Ltd. 16.04.2018
Vs. The Indure Pvt. Ltd
11 Appeal No. 252(3) Logic Tree Software Pvt Ltd Vs. 17.04.2018
35/252/PB/2018 ROC
12 Appeal No. 252 Supertriangle properties Pvt. Ltd 17.04.2018
217/252/PB/2018 Vs. Roc
13 Appeal No. 252 Sunshine Textiles Pvt Ltd VS ROC 17.04.2018
155/252/PB/2018
14 |Appeal No. 138/2017 252 Ezee Flights travels Pvt. Ltd Vs. 17.04.2018
ROC
15 |[Appeal No. 153/2017 252(3) SV] Developers Pvt Ltd Vs. ROC 17.04.2018
16 (IB)-201(PB)/2018 |U/s.8 & 9 of (IBC)|Vinod Kumar Vs. Noesis Industries 17.04.2018
Ltd.
17 Appeal No. 252 Ethnic Hotels Pvt. Ltd Vs. ROC 17.04.2018
29/252/PB/2018
18 Appeal No. 252 Rose Dale Estates Pvt. Ltd Vs. Roc 18.04.2018
94/252/PB/2018
19 |Appeal No. 273/2017 252 Shanaescharaya Travel Pvt. Ltd Vs. 18.04.2018
ROC
20 Appeal No. 252 Corpref Management Soltions Pvt. 18.04.2018
36/252/PB/2018 Ltd Vs. ROC
21 (IB)-437(PB)/2017 | U/s.9 of (IBC) |M/s. Mecasa furnishing Pvt. Ltd 18.04.2018
Vs. Bhasin Infotech & Infrstructure
Pvt. Ltd

)




22 Appeal No. 252(1) Parv Promoters Pvt. Ltd. Vs. Roc 19.04.2018
113/252/PB/2018
23 Appeal No. 252(3) Bhalla Builders Pvt. Limited Vs. 19.04.2018
114/252/PB/2018 Roc
24 Appeal No. 252 Atlas Overseas Pvt Itd 19.04.2018
148/252/PB/2018
25 Appeal No. 252 Atlas Overseas Pvt Itd, 19.04.2018
149/252/PB/2018
26 Appeal No. 252(3) CM Lubes India Ltd & Ors. Vs ROC 19.04.2018
86/252/PB/2018
27 |349(ND)/2017 (Appeal 252(3) Shamrock Journeys Pvt. Ltd. Vs. 19.04.2018
No. 115/2017) ROC
28 207(ND)/2017 252 Peacock iron Steel India Pvt. Ltd 19.04.2018
(Appeal No. 38/2017)
29 |[Appeal No. 214/2017 252 Tactical Value Technology 19.04.2018
Solutions Pvt. Ltd Vs. ROC
30 (IB)-487(ND)/2017 | U/s. 9 of (IBC) |M/s. Nimbus Habor facilities 19.04.2018
Mangement Pvt. Ltd
31 |(IB)-562(PB)/2017 U/s.9 of (IBC) |Gandhar Oil Refinary India Ltd Vs. 19.04.2018
State Trading Corporation of India
Ltd.
32 Appeal No. 252 M/s. Hari Roadways Pvt. Ltd Vs. 23.04.2018
44/252/PB/2018 Roc
33 Appeal No. 252 M/s. Jatin Garments Pvt. Ltd Vs. 23.04.2018
50/252/PB/2018 ROC
34 Appeal No. 252(1) Dext Parental Pvt. Ltd Vs. Roc 23.04.2018
51/252/PB/2018
35 |Appeal No. 205/2017 252(3) Sai Computers Pvt. Ltd Vs. ROC 23.04.2018
36 Appeal No. 252 Mabel Infrastructure & Developer 23.04.2018
81/252/PB/2018 Pvt Ltd Vs. Roc
37 Appeal No. 252 N.C.R Overseas Pvt. Ltd Vs. Roc 23.04.2018
236(PB)/2018
38 Appeal No. 252 M/s. Axios Aviation Services Pvt. 23.04.2018
37/252/PB/2018 Ltd Vs. ROC
39 |Appeal No. 182/2017 252(1) Sachdhanand Cargo Packs Pvt. Ltd 23.04.2018
Vs. ROC
40 |(IB)-218(PB)/2018 U/s. 9 of (IBC) |M/s.S. E Power Limited Vs. M/s. 24.04.2018
Chowdhry Rubbers & Chemicals
Pvt. Ltd
41 Appeal No. 252(3) M/S. Vishi Rail Infra Pvt. Ltd Vs. 24.04.2018
93/252/PB/2018 Roc
42 Appeal No. 252(3) Freeplay Energy India Pvt. Ltd. Vs. 24.04.2018
103/252/PB/2018 Roc
43 Appeal No. 252(3) Mani Mahesh Technobuild Pvt Ltd 25.04.2018
168/252/PB/2018 Vs. ROC

fr




44 24(ND)/2017 252 Erstwhile, Anil ARC Electrodes Pvt. 25.04.2018
(Appeal No. 02/2017) Ltd. Vs. Registrar of Companies.
45 |Appeal No. 234/2017 252 Neo Outsourcing Pvt. Ltd. Vs. ROC 25.04.2018
46 Appeal No. 248(5)&2523)  |IM/s. Gas and Oil Plants (India) Pvt. 26.04.2018
216/252/PB/2018 Ltd Vs. Roc
47 (IB)-195(PB) /2018 U/s. 9 of (IBC) |CG Power & Industrial Solutions 26.04.2018
Ltd Vs. Mideast Integrarted Steels
Ltd
48 Appeal No. 252 Kuber Promoters & Contractors 26.04.2018
95/252/PB/2018 Pvt. Ltd Vs. Roc
49 Appeal No. 252(1) Mirpur Diagnostics Pvt Ltd Vs. 26.04.2018
170/252/PB/2018 ROC
50 Appeal No. 252(1) Palmera Realcon Pvt. Ltd. Vs. ROC 26.04.2018
175/252/PB/2018
51 Appeal No. 252(1) Rubenius India Pvt. Ltd. VS. ROC 26.04.2018
176/252/PB/2018
52 (IB)-149(PB)/2018 | U/s. 9 of (IBC) |Bajaj Rubber Company Pvt. Ltd Vs. 26.04.2018

Calco Poly Compounds Pvt. Ltd.




